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Recommendatoll of the' Conferelll:e 
Re: Prevention of Heart Diseases 

"'918. SHRIMATI PRAMILA DAN-
DAV ATE: Will the Minister of 
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether it is a fact that accord-
ing to' the panel of international 
heart specialists attending Fifth 
Asian Conference of Thoracig and 
Cardio-Vascular Surgeons, "A Gene-
tic pre-disposition" to heart diseases 
is perhaps the only single reason for 
increasing incidence of heart attack 
and not just drinking, smoking or 
high fat content diet; and 

(b) if so, what are the recommen-
dations of the conference regarding 
prevention of heart diseases? 

TlJE MINISTER OF HEALTH 
AND FAMILY WELFARE (sliRi 
13. SHANKARANAND): (a) " "and 

(b) According to information re-
ceived, some technical papers were 
presented and discussed in the aald 
conference. No recommendations 
were made. 

ParticipatiOn! 01 Vounta.rr Orcanisa-
tions tn Leprosy PrOJ'I'&miDe 

*919. SHRI HARINATH MISRA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be ~ as d to 
state; 

(a) whether it is a fact that the 
policy of the Central Government is 
to encourage participation of suitable 
voluntary organisations in the leprosy 
voluntary S.E.T. (Survey, Educa-
tion and Treatment) Central grants-
in-aia scheme; 

(b) if so, what are the comparable 
rates of monthly emoluments of diffe-
rent categories of full-time"" and fully 
trained volUntary workers with that 
of Government scales in the begin-
ning and after ten years of work; 
and 

(C) if there are disparities, when 
Government propose to remove 
them? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): " (a) Yes, Sir. 

(b) A statement is laid on the 
Table of the House. [Placed in 
Library. See No. -241~1 1  

(C) The pay scales prescribed by 
the various state Governments are 
related to the pay structures obtain-
ing in thOse States for posts carrying 
"commensurate status, qualifications 
and experience for other health pro-
grammes. The conditions ot service 
of Voluntary workers are not the 
same as for Govt. workers and there-
fore, it is not" possible to make a direct 
comparisan. . 




